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My, PN, Jatti. Counsel for applicant.
Nene present for the respondents.

Learued z.oumdfuz the applicant prays for j”Au weoks

tHime to file r:nmdet Prayer granted.

23.03.2007
OA No. 291/2005 -
Mr. P.N. Jatti, Counsel for ap;ilicant. A
{Mr. S.R. Samotha, Proxy counsel for _
Mr. Tej Prakash Sharma, Counsel for respondents.
Learned counsel for the applicant seeks permxssmn to withdraw
this OA. Permission granted. - '
) : .
C/'\q\\' 5 M The OA is dismissed as having been withdrawn.
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